
P.i4.C.-Stlltti. 

of the Public Accounts Committee :-

(1) Statement showing action taken by 
Government on the recommendations 
contained in Chapter I and final 
replies in respect of Chapter V of 
Third Report on Unauthorised Occu-
pation of Railway Land. 

(~) Statement showing action taken by 
Government on the recommendations 
contained in Chapter I and final 
replies in respect of Chapter V of 10th 
Report on Printing of Ahmedabad 
Telegraph and Te]ephone Poles. 

(3) Statement showing action taken by 
Government on the recommendations, 
contaioed in Chapter I and final 
replies in respect of Chapter V of 
52nd Report (Sixth Lok Sabhs) on 
'Controlled Cloth Scheme.' 

(4) Statement showing action taken by 
Government on the recommendations 
contained in Chapter I and final 
replies in respect of Chapter V of 
6~th Report on Salal Hydro-Electric 
Projects. 

(5) Statement showing action taken by 
Government on the recommenda-
tions contained in Chapter I and final 
replies in respect of Chapter V of 70th 
Report on Expenditure on New 
Service/New Instrument of Service. 

(6) Statement showing action taken by 
Government on. the recommendations 
contained in Chapter I and the final 
repJies in respect of Chapter Vof 
74th Report on Khadi and Village 
Industries Commission. 

(7) Statement showing action taken by 
Government on the recommendations 
contained in Chapter I and final 
replies in respect of Chapter V of 
86th Report on Purchase and Fabri-
cation of Water Bowzers. 

(8) Statement showing action taken by 
Government on the recommendations 
contained in Chapter I and final 
replies in respect of Chapter V of 
119th Report on Loadilll Coils a04_ 

Over-stocking of Barrettor Lamps. 

(9) Statement showin. action taken by 
Government on the recommendations 
contained in Chapter I an~ final 
repHes in respect of Chapter V of 
129th Report on Working of tbe 
Office of the Joint Chief Controller 
of Imports and Exports (CLA) New 
Delhi. 

13.10 tin. 

PUBLIC ACCOUNTS COMMITTEE 
HUDdled and se.eDty·fourth Report 

SHRI SUNIL MAITRA (Calcutta North 
East): I beg to present tbe Hundred and 
seventy-fourth Report (Hipdi and EnaJish 
versions) of the Public Accounts Committee 
on paragraph 2.21 of the Report of the 
Comptroller and Auditor General ~f India 
for the year 1980-81, Union Government 
(Civil) Revenue Receipts, Volume 11, Direct 
Taxes relating to Irregular allowance of 
contribution to Scientific research. 

ESTIMATES COMMIlTEE 

Fifty-sixth, Fifty-ninth, Sixtieth Reports 
and Minutes and Fifty.flrth Report oh 

the Action Taken by GOyt. etc. 

SHRI BANSI LAL (Bhiwani): I beg to 
present the following Reports and Minutes 
(Hindi and English versions) of the Esti-
mates Committee :-

(i) Fifty-sixth Report on the Ministry of 
Railways-Railway Safety, and 
Minutes of the sittings df the Commi-
ttee rellitini thereto. 

(ii) Fifty-ninth Ileport on the Ministry of 
Shipping and Transport-National 
Highways, and Minutes of the sittings 
of t he Committee rehitin. thereto. 

(iii) Sixtieth Report OD the Ministry of 
Health and Family Welfare-Drul 
Standards, and Minutes of tbe sittinp 
of tbe Committee rel.Hili therctb. 
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(iv) Fifty-fifth Report on Action Taken 
by Government on the recommenda-
tions contained in the forty-eighth 
Report of the Committee on the 
Ministry of Works and Housing-
Drinking Water Supply and Sani-
tation. 

COMMITTEE ON WELFARE OF 
SCHEDULED CASTES AND SCHE-

DUl.ED TRIBES 

Statements showing ·final replies of 
Government on the Eighteenth Action 

Taken Report etc. 

PROF. NIRMALA KUMARI SHAK-
TAWAT(Chittorgarh): I beg to lay on 
the Table following st3tements (Hindi and 
English versions) of the Committee on the 
Welfare of Scheduled Castes and Scheduled 
Tribes :-

(i) Statement showing the final replies 
of Government in respect of Chapters 
I and II of Eighteenth Action Taken 
Report of the Committee 011 the 
Minister of Railways (Railway 
Board)-Reservations for, and em-
ployment of, S(.;heduled Castes and 
Scheduled Tribes, parcel booking 
agencies and out-agencies to Sche-
duled Castes and Scheduled Tribes in 
Central Railway. 

(ii) Statement showing final replies of 
Government in respect of Chapter V 
and further information in respect of 
other Chapters of Twenty-eighth 
Action Taken Report of the Commi-
ttee on the Ministry of Communi-
cations-Reservations for, and em~ 

ployment of, Scheduled Castes and 
Scheduled Tribes in Posts and Tele-
graphs Department. 

13.11 hrs. 

COMMITTEE ON WELFARE OF 
SCHEDULED CASTES AND SCHE-

DULED TRIBES 

Forty-second Report 

PROF. NIRMALA KOMARI SHAK-
TAWAT (Chittofsarh): I beg to preseot 

Fallu,.e 0/ Cotlfill d,.op 
etc. (CA) 

the ~orty-second Repo.rt (Hin~i a~d ~~It~~ 
versions) of the Committee on the 'Woftar' 
of Scheduled Castes and Scheduled Tribes 
on Action Taken by Government on b 
recommendations contained in the Fori:'ieti 
Report of the Committee on t~e Mi'niifti. 
of Health and Family Welfare (Department 
of Health)-Educational facilities for SC&;" 
duled Castes snd Scheduled Tribes In 
Medical Colleges under the control or, or 
aided by Centra1 Government. 

CALLING ATTENTION TO MATtIM 
OF URGENT PUBLIC IMPORTANCE 

Reported failure or CottOn Crop III cetl8fl 
States of the country due to continuous 
rains and diseases and need tG &:0":-

pensate the farmers by Gov •• ib.f 

SHRI UTTAM RATHOD (Hh'.din 
Sir, I call the attention of the Mint'St~r dt 
Agriculture to the following mattttt M 
urgent public importance and request tit&t 
he may make a statement thereon :. 

"Reported fuilure of cotton crop in 
Andhra Pradesh, Gujarat, Karnatab. 
Maharash tra,' Punjab, Rajasthal\~· 
Tamil Nadu and other parts of tile' 
country due to continuous rafns ahtf 
diseases and need to compensitte ml 
farmers by Government." 

THE MINISTER OF AGJtffUL turd! 
(RAO BIRENDRA SINGH): ifOlt .. 
Members will recall that a Motioh oii tl'it 
same subject was tabled in this HolRi! ~if 
18th November, in response to which I Wal\t 
made a detailed statement. Unfa\t'dlll'libtiJ' 
weather conditions caused by he."/Y Iili'd~ 

intermittent rains in the months ot Au_ 
and September resulted in huac veaetatlW' 
growth of cotton crop and also cn'~ed eti~ 
vironment conducive fc.'r the triultiplfcatit,if 
and spread of pests particularly bod ..vormi' 
in the States of Punjab and HaiYima'. 1'ftt 
frequent rains also interfered w'fth tbe cda£' 
duct of timely plant protection opda\Ib$~" 
The interval between spray. had tb bet h\~ 
creased and even pesticides Were wati. 
away due to frequent rail1s. At a'l'dIUft,' 
there was shedd ina of boUs atid InNWtatl6ii' 


